
NATIONAL COMPA}.IY LAW TRIBUNAL
MUMBAI BENCH MUMBAI

c.P No.282l IMAHI l2ot7

Present SHRI BHASKARA PANTULA MOHAN
MEMBER (JI

ATTENDENCE-CUM.ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY I,AW TRIBUNAL ON I I.12.2017

NAME OF THE PARTIES: Sukrohi Intemational Ltd.

Naya Rajpur Electronics Manufacturing Cluster Pvt. Ltd

SECTION OF THE COMPANIES ACT: 241,242,244,246 of t].e Companies
Act,2013.
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The Learned Representatives of both the sides are present.

It is represented by the Counsel for the Respondent that Reply has been
filed.

The Counsel for the petitioner seeks time to file Rejoinder. Rejoinder, to
be filed within Three Weeks from this day after duly serving the copy on
the other side.

The matter is posted to 12.02.2018.
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